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BRUHAT BENGALURU MAHANAGARA PALIKE 
Original Application No.132 of 2023 (SZ) (Earlier 0.A.No.312 of 2023 (PB) (LP) 

Parawise Remarks 
|n the meanwhile, the Karanataka State Wetland| As per the earlier order, the copy of the Complied report submitted by 
|Aunonty has filed a report which goes to say that Karnataka State Polution Control Board earlier has been attached here 

for kind persual. 

|into the lake and the work is yet to be completed.1.The sewage diversion drain work has been completed by BBMP. 
|However, no timeframe has been given for thel2. Presently no sewage is entering to the lake. - Annexure-1 (Photos 
completion of the said work lof the developed lake has been attached for kind perusal) 

the proposal has been submitted by the Tahasildar to 
|the Assistant Commissioner, Bangalore South Taluk 
|for sanction of 2 Acres of land in Survey No.5S of 
Kembathahalli Village for burial ground, the status 
of which is not known to the BBMP. 

|In response to the allegations made by the As per RTC land record, two Acres of land in Survey No.55 of 
applicants, the BBMP has filed a report datedKembathahalli village has been sanctioned for Burial ground. 
|19.11.2022 stating that the wetland is being used as -Annexure-2 (Copy of the RTC has been attached for kind 
a burial ground. The BBMP has further stated that perusal) 

It is surprising that even after one year from the date 1. Comphrensive development of Kembathalli lake had taken by 
of the order issued by the Principal Bench, the BBMP. 
authorities are indifferent in giving a positive|2.Diversion drain work for restricting sewage entry to the lake in dry 
response and there are no concrete steps taken by weather flow has taken up and completed by BBMP. 
these authorities in this regard. 3.Maintenance of lake is maintained by BBMP annually. 

|4.Homeguards were deployed for protection of lake premises. 
-Annexure-3 (Completion report attached for kind perusal) 

Executiye Enginnerneer 
BagGSbLtfc Lkaesyency, 

|the BBMP is trying to divert the sewage entering|with 
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Bengaluru, Karnataka, India 
VHAH+X6F, Royal County, Kembathalli, Anjanapura 
Twp, Bengaluru, Karnataka 560083, India 
Lat 12.857488° 

Long 77.577498° 

14/04/22 
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Bengaluru, Karnataka, India 
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Royal County, 1st Phase, Bengaluru, Karnataka 560083, Indla 
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ANNEXURE -1 

Long 77.576912° 

25/04/22 

Gogle 

2



B|RD VIEW OF KEMBAt#ALLI LAE 

ANNExURE-1 
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Government Record of Right attached in Annexure-2 

States that in Bengaluru South Taluk. Uttarahalli hobli, 
Kembathahalli 

Village Survey No.55 Government land of |17 A 20 guntas, out of which 2.00 

Acres of land has been reserved for public cemetary as per the order passed by 

Deputy Commisioner Bangalore Urban District letter 
no.LND/S.C.R/120/2022-23 

Dt:19.09.2022. 

Assistant Executive Engineer, 
Lakes, B.B.M.P 
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Completion Report of the work 

|Agrement No. And Date 

Name of Contractor 

Time stipulated for completion of work 

BRUHAT BANGALORE MAHANAGARA PALIKE 
Engineering Department :- Chief Engincer, Lakes 

COMPLETION REPORT 

Date of commencement 

Date of completion 

|Mcasurement recorded MB No 

Name of officeloficials in charge of work 

|!) Exccutive Engineer 

2) Ass. Executive Engineer 

3) Assistant Engineer 

Tendered Amoun/ Tender including 
GST 

Rs.5,61,86,934.44 

Assisnt Engincer 
Lakes, BBMP 

Exccutive Engineer 
Lakes-South Asse. Con, BBMP 

Executive Enginee 
Lakes, B.B.M.P 

Amount 
laimed as 
per actuals including 

GST 

Rs.5,61,34,088.29 

"Improvcments to Kembathalli lake and 
Subbarayana kere " 

No:EE-2/Lakes/AG-14/2021-22, 
Date:03.09.2021 

1) Cerified that the above work has been completed within stipulated time 

2) Certified that the above work has been executed satisfactorily 

M/s.Sri Sai Earth Movers 

Excess 

11 Months 

03.09.2021 

15-05-2023 

Sri. Shivalingappa Savukar 

Smt. Indrani K.M 

Smt.Usha Rani.K 

Savings Remarks 

52,846.15 

Asst. Executive Engineer 
4ssistant-Ekec BveEnginee 

BBMP 

Bngiueer 
Lakes, BBMP 

chief Engineer 
Lakes, BBMP 

Executive Enginter 
Lakes, BBMP 

Scanned with CamScanner 
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